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abroad durinll the last two years by his 
Department of Social Welfare; 

(b) tbe names of countries visited by 
thosc delcllations ; 

(c) the amount SpeDt by cach delclla
tlOD; and 

(d) tbe result achieved thereby 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI MUTHYAL RAO): (a) Thirteen. 

(b) and (c). A statement is laid on 
the Table of the House. [Placed I" Library. 
Sr~ No. LT-282!69] 

(d) Participation in the meeti.,. of thc 
various International Conference. is useful 
as .. 'ell a. desirable. 

Tramcina In Women In Chandilarh 

2481. SHRI SHRI CHAND GOYAL 
Will the Minister or LAW AND SOCIAL 

WELFARE be plea~ed to state: 

(a) whether It is a fdct that trafficinll 
in women has assumed serious proportions 
in Chandigarh ; 

(b) whether it is also a fact that in a 
recent CBse of trafficlng in ",omcn, certain 
important leaders were alielcd to have been 
involved ; and 

(c) whether any enquiry into thc 
mailer has been held to removc public 
suspicion 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
[DR. (SHRIMATI) PHULRENU GUHAj : 
(a) and (b). No. Sir. 

IC) Does not arise. 

Donations to Political Parties By 
Jadu.trlal Houlrs 

2482. SHRI A. SREEDHARAN : 
SHRI K. LAKKAPPA: 
SHRI YAJNA DATT SHARMA: 

Witl the Minister of INuUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased 
to state: 

(a) wbctbes it is a fact tbat political 

parties are rec:eivlDIL donations from I ndus
trial houses in the country; and 

(b) If so, the amount which bas been 
liven to each of the political parties durinll 
tbe last 2 years by each Industrial house in 
the country 7 ' 

THE MINISTER OF INDUSRIAL 
DEVELOPMENT, INTERNAL TRADE & 
COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) Yes, Sir, 

(b) A statement settinll out thc 
details of the donations paid to various 
political parties by Companie! durlna 
the years 1966·67 and 1967·68 is laid on the 
Table of the House, [Plar~d In Library. S-e 
No. LT-283!69] The informal ion in terms 
of Industrial houses is not readily 
availablc. 
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